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tlTHE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT) : (a) to (d) A Statement is laid 
on  the Table of the  House. 

STATEMENT 

(a) The available information regarding 
the number of murders suspected to have 
been committed by Naxalites and allied 
Extremists, State/Union Territory-wise, up-
to the end of May, 1972 is given below :— 

No such murders have been reported in 
the   remaining   States/Union   Territories. 

(b) to (d) According to the information 
furnished by the Government of Kerala, no 
money was looted by the Naxalites and 
allied Extremists from banks or Railways. 
164 Naxalites/allied Extremists have been 
arrested in the State and 14 guns. 7 revolvers 
and 287 rounds of ammunition have been 
recovered. The State Government of Andhra 
Pradesh have informed that there was no 
incident of looting of money from banks but 
in one case an amount of Rs. 38,000/- was 
looted from the Railways. 3396 
Naxalites/allied Extremists have been 
arrested in the State, so far. 650 arms of 
various types as well as large quantities of 
ammunition and material for preparing 
country-bombs have also been recovered. In 
the Union Territory of Chandigarh, 1 
Naxalite has been arrested and 1 revolver w ith 
6 rounds of ammunition and a bomb have 
been recovered. The information in respect 
of the States of Gujarat, Maharashtra, 
Mysore, Manipur and Nagaland and the 
Union Territories of Delhi, Goa, Daman and 
Diu, Amindivi, Laccadive and Minicoy 
Islands, Arunachal Pradesh, Andman, & 
Nicobar Islands and Pondicherry is 'nil'. 
Detailed information is awaited from the 
remaining States and Union Territories.] 

t [   ]   English   translation  



43 Written Answers [RAJYASABHA] to Questions 44 
 

 ISSUE OF LARGEST NUMBER OF LICENCES 
TO BIG INDUSTRIAL   HOUSES 

•106. SHRI   N. K. SHEJWALKAR   : 
SHRI    P1TAMBAR   DAS    : 
DR.    BHAI    MAHAVIR     : 
SHRI J. P.   YADAV   : SHRI   
D.K.   PATEL    : SHRI   PREM    
MANOHAR    : SHRI O. P. 
TYAGI   : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT be pleased to state : 

(a) the names of the thirty Industrial 
Houses and their Managing Directors who 
have been granted largest number of 
licences and permits during the last three 
years; and 

(b) the details of the licences and permits 
issued along with value thereof ?] 

 

t [THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRI C. SUBRAMAN-
IAM) : (a) and (b) Details of all industrial 
licences issued by the Gvernment are publish 
ed from time to time in the "Weekly Bulletin 
of Industrial Licences, Import Licences and 
Export Licences", Weekly "Indian Trade 
Journal" and the monthly "Journal of 
Industry and Trade". Copies of these 
publications are available in the Parliament 
Liberary. Managing Directors are appointed 
generally for individual companies and not 
for industrial Houses. Industrial licences are 
generally issued for specific capacities rather 
than for specific values. No "permits" are 
issued under the Industries (Development & 
Regulations) Act. Under the Revised 
Licensing Policy , certain restrictions are 
placed on the Larger Industrial Houses, as 
defined in the Industrial Licensing Policy 
Inquiry Committee Report . Separate 
statistics are maintained in respect of these 
houses. A statement showing the number of 
industrial licences issued to the 20 Larger 
Houses during the last three years is laid on 
the Table of the House.] [See Appendix 
LXXXI,    Annexure No.22] 

t [   ] English translation 

 


